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(c) tbe places where such trees are 
likely to be cultivated ; and 

(d) the funds allocated for the purpose, 
if any? , 

THE ""INISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI): ,a) 
There is no propJsll currently und:r consi-
deration of the Government of India to 
cultivate RudrakCiba trees extensively. 

(b) aDd (c) Prop~gation techniques of 
tbis species are known. Sporadic occurrence 
of this tree is noticed in North- Eastern 
India. However, the spe.les could be 
cultivated in similar bl0·c)&mdtic zon.:s such 
as tbe Western Ghats. 

(d) Provi:;ion of sepalcuc fands exclu-
sively for cultivation of Rudraksha trees has 
not been made as the species could be 
introduced under various tree-planting 
programmes. 

U. K. Aid for Mines 

6773. SHRI P. M. SA YEED: Will tbe 
Minister of FINANe E be pleased to state: 

<a> whether tiDlted Kingdom signed 
two agreements recently for disbursement of 
arants under the British bilateral aid pro-
gramme to India for mines; 

(b) if so, tbe total amount to be 
disbursed under each agrtement; and 

(c> the projects wbich would be financed 
under tbe two agreements, separately? 

THE MINISTER OF STATE IN THE 
MINISIRY OF fINANCB (SHRI 
JANARDHANA POOJAR Y): <a> to (c) 
Yes Sir. Tbe two agreements sianed on 13 
Marcb. 1987 provide for a Britisb arant of 
,.,3.55 million for tbo Rampura-Alucba 
ZiDc/lea4 miDe and al8o~iated smolter proje~t 

of Hindustan Zinc Limited and a grant of 
£31 million for coal miDiog projects. The 
~rant for the zinc/lead project consists of 
£55 million <Rs. J 13 crores) for imports of 
British goods and serVIces, £18 30 million 
(Rs. 38 crores) for meeting Rupee costs and 
£ 250.000 (Rs. 5 lakhs) of technical assistance. 
The coal sector grant is for projectised and 
non-pr0jectised imports of BIitish goods 
and services for coal minina projects; 
specific iter:», to be cC)vcred ty the coal 
sector grant are to be mutually agreed upon. 

Delay in Fixation of Price of Cigarette] 

67;4. SHRI R M. BHOVE : Will the 
Minister of FINANCE be pleased to state: 

(a) whether it is a fact that the prices 
of vanOUi brands of cigarettes had gone up 
considerably in tbe rDarket after prec;cnta .. 
tion of tbe Budget 19~7-88 althougb tbe 
ci!?arette companies bad [jot re6xetJ the 
prices of cigarettes consequent OD tbe 
increase in the excise duty ; 

(b) if so, the facts thereof; 

(c) whether aoy check wa~ put by 
Government in this regard ; and 

(d) if so, the details thereof? 

THE MlNISTER OF STATE IN THE 
MiNISTRY OF FINANCE (S8RL-
JANARDHANA POOJAR Y): <a> to <d) 
Repot'ts reccivcj indicate that most of tbe 
ci&arette companies bad suspeaded clearances 
of cigarettes temporarilly after tbe budaet 
even thougb tbe Government bad Iranted 
procedural relaxations In respect of pre-
budget stocks of cigarettes. This might 
have resulted in increase 10 prices of, 
cilarettes in the market to some extent. 
Cigarette manufacturers bave baen allowed 
more tIme to follow tbe revised procedural 
requirtments. Reports received indicate 
that clearances of cigarette. bave resumed 
a nd manufacturers ha ve also annoUDced .. 
revised prices of cilarettes. 




